
Central Administrative Tribunal 
Principal Bench 

 
CP No.241/2016 

in 
OA No.1738/2015 

 
New Delhi, this the 21st day of September, 2016 

 
Hon’ble Mr. V. Ajay Kumar, Member (J) 

Hon’ble Mr. V.N. Gaur, Member (A) 
 

1. Purushan. T, Assistant Engineer, 
Aged about 54 years, 
S/o Shri Thankappan, 
R/o 148, R.G.B. Block, DDA Flats, 
Raghubir Nagar, 
New Delhi-110027. 

 
2. Vrishti Jain, Assistant Engineer, 

Aged about 53 years, 
D/o Late Sh. J.C. Jain, 
R/o A-41-D, Miranda DDA Kalkaji, 
New Delhi-110067. 

 

3. Umanand Gupta, Assistant Engineer, 
Aged about 52 years, 
S/o Shri Prabhu Lal Gupta, 
R/o 20A, Kishan Marg, Ponk. Rd. 
Jaipur, Rajasthan-303015. 

 

4. Shyam Narayan Sharma, Assistant Engineer, 
Aged about 55 years, 
S/o Late Shri S.P. Sharma, 
R/o D-359, Brij Vihar, 
Ghaziabad (U.P.). 

 

5. Gopal Kumar Gupta, Assistant, 
aged about 51 years, 
S/o Sh. Krishan Mohan Gupta, 
R/o 27/36, Gali No.9, Vishwas Nagar, 
Shahdara, 
Delhi-110032. 

 

6. H. Anil, Assistant Engineer, 
Aged about 56 years, 
S/o Shri T.H. Prasad, 
R/o K.P. 6/AD5-A, Abhiram, Jaya Prakash Lane, 
Kudappana Kunnu, 
PO Kerala-655043. 
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7. B. Shahani Rethus, Assistant Engineer, 
Aged about 54 years, 
D/o Sh. Bhanu, 
R/o T.C. 4/19504 (5), 
Pandit’s Colony, Kowdiar, 
Thiruvananda Puram, 
Kerala-695003. 

 
8. Hari Shankar Misra, Assistant Engineer, 

Aged about 56 years, 
S/o Shri Chajorgun Misra, 
R/o 3/152, Vipul Khand Gomti Nagar, 
Lucknow, U.P. 

 
9. Sudhir Nigam, Assistant Engineer, 

Aged about 57 years, 
S/o Late Sh. O.P. Nigam, 
R/o 62, ELDECO, Green Wood, 
Malhaur Road, 
Chinhat, 
Lucknow, U.P. 

 
10.Ram Avtar Yadav, Assistant Engineer, 
        Aged about 53 years, 
 S/o Sh. C.R. Yadav, 

R/o 11/396, Vikas Nagar, 
Lucknow, U.P. 

 
11.Shakti Pratap Kanchan, Assistant Engineer, 
 Aged about 46 years, 
 D/o Late Sh. Surya Prakash Kanchan, 

R/o Flat No.K.505, Silver Line Appts., 
Opp. BBD Engg. College, Faizabad Road, 
Lucknow, U.P. 

 
12.Pradeep Kumar Tripathi, Assistant Engineer, 
 Aged about 48 years, 
 S/o Late Sh. K.N. Tripathi, 

R/o E-1/752, Sec-H, LDA Colony, 
Kampur Road, Lucknow-12, UP. 

 
13.Dharam Pal Singh,  Assistant Engineer, 
 Aged about 50 years, 

S/o Shri Sumer Singh, 
R/o D-4, Doordarshan Colony, 
Sec-13, Hisar, Haryana. 
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14. Prithi Singh, 
 Assistant Engineer, 
 Aged about 52 years, 
 S/o Shri Ran Singh, 
 R/o H.No.66E, Saket Extn., 
 Raj Garh Road, Hisar, Haryana. 
 
15. Tara Chandra, Assistant Engineer, 
 Aged about 50 years, 
 S/o Shri Baldi Prasad, 
 R/o 6/1012, Janki Puram Extn., 
 Lucknow, U.P. 
 
16. Sanjeev Kumar Sharma, Assistant Engineer, 
 Aged about 47 years, 
 S/o Shri Braham Chand Sharma, 
 R/o BC-47, Ansal East End, 
 Tronica City, Loni, Ghaziabad, 
 U.P.-201102. 
 

17. Ajay Sharma, Assistant Engineer, 
 Aged about 50 years, 
 S/o Late Shri Shyam Sunder Sharma, 
 R/o D-8/10, Radio Colony, 
 Kingsway Camp, Delhi-110009. 
 

18. B.P. Gupta, 
 Assistant Engineer, 
 Aged about 54 years, 
 S/o Late Shri R.B. Agrawal, 
 R/o P.No.22, Shiv Colony, 
 Kishan Marg, Barkat Nagar, 
 Jaipur (Rajasthan) 302015.     .. Applicants 
 
(By Advocate : Shri M.D. Jhangra for Shri M.K. Bhardwaj) 
 

Versus 
 

1. Shri Ajay Mittal, 
Secretary, 
Ministry of Information & Broadcasting, 
Shastri Bhawan, 
New Delhi. 

 

2. Shri Jawahar Sircar, 
Chief Executive Officer, 
Prasar Bharti, PTI Building, 
Parliament Street, New Delhi 
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3. Mrs. Aparna Vaish, 
Director General, 
Doordarshan, 
Doordarshan Bhawan, 
Copernicus Marg, 
New Delhi. 

...respondents 
 
(By Advocate : Shri S.M. Arif ) 
 

ORDER (ORAL) 
 

Hon’ble Mr. Ajay Kumar, Member (J) :- 
 
 Heard the learned counsels for the parties.  
 
2. Since the respondents have produced the copy of the order 

passed orders on 20.09.2016, complying with the directions of this 

Tribunal, nothing survives in this CP and accordingly, the same is 

dismissed.  However, if the applicants are still aggrieved, they are at 

liberty to assail the order, now passed, in accordance with law. 

 

  
        ( V.N. Gaur )                                   ( V. Ajay Kumar ) 
         Member (A)                                         Member (J) 
 
 
‘rk’ 


